an=
Title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, the House will take up Papers to be laid on the Table.

... Interruptions)

forder siqqrert 3 25w dich [Sora Rsrr oar Ris) (Faifera)] : seasr adigan, # offerd! Juar Faerst &6l siiz 3 Breoierfaa ug 2 ueer uz 2@ g -
(1) (u) oiciar fRrafdener, siciar & af 2014-15 & aiftfe yfedicer 6t v yfer (Rodt aen a@)sh dxaau)).. (@)
(<) ancior frafdencr, acior & ad 2014-15 & wria2ur 6 wewR grr asften 6 va yfer (Radt aen sPjE! dewar),
(2) 3w2fer (1) 3f sfearf3an urgl @t 281 uee U2 3x6! 3 gu ficwa I o gafsl aren faeor (Fodt aen PRl sxaan)). . (@)
[Placed in Library, See No. LT 5630/16/16]

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAQ INDERJIT SINGH): On behalf of Shri M. Venkaiah Naidu, I beg to
lay on the Table a copy of the Annual Report (Hindi and English versions) of the National Institute of Urban Affairs, New Delhi for the year 2015-
2016, along with Audited Accounts.

[Placed in Library, See No. LT 5631/16/16]

...(Interruptions)

ofty 3fiz Roammer weanvr sidt (off wien et Bis) @ e, o wofl agflad dodler gt Reafdenerr aftiferem, 2014 & wer 44 & uara (2) B sicekr 6l agaflad
Todlr ot Rrafiencrr & affresifel & ubyafesi, Aar B fordusr e o, affpai afis e, 2016 &t 2 oraway, 2016 & sma & se] & ffemaen 00
ameerdizioe/disiesn/ 3/ vosdl/ 2016-sier-vas 3 geifdir o A, &) wes gfer (Rodh aen s Avasaun) 2o uee w2 w3z §

[Placed in Library, See No. LT 5632/16/16]

...(Interruptions)

s sar 3z oy s} (off emae do stedia) @ swwel sdlcn, duell aftiferm, 2013 &t wrar 394 &t 3wz (1) & sivwla BFafear ugl & vo-uw gfr
(faodht eem 3id)sfl sizasaur) 3mn ueel Uz X & -

(ep) e 2w watardt R sfiz Rwre Bewpr, o Bec & ad 2015-16 & orloan 6 wewr grr wflen,... (@)

(a1) e awed wotardt Ra s Reor Bee, of Bedt & ad 2015-16 @1 afffe gfkes, dwudifdi o aen 3o w2 Briqo-aecaddise 6
fevaforen; .. (saener)

[Placed in Library, See No. LT 5633/16/16]

a€! (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAO INDERIJIT SINGH): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Delhi Development Authority, New Delhi, for the year 2015-2016.

(ii) A copy of the Review (Hindi and English versions) by the Government on the Audited Accounts of the Delhi Development Authority, New Delhi,
for the year 2015-2016.

[Placed in Library, See No. LT 5634/16/16]

(2) A copy of the Memorandum of Understanding (Hindi and English versions) between the Hindustan Prefab Limited and the Ministry of Housing and
Urban Poverty Alleviation for the year 2016-2017.



[Placed in Library, See No. LT 5635/16/16]
(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-
(a) (i) Review by the Government of the working of the Kochi Metro Rail Limited, Kochi, for the year 2015-2016.

(ii) Annual Report of the Kochi Metro Rail Limited, Kochi, for the year 2015-2016, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5636/16/16]

(b) (i) Review by the Government of the working of the Chennai Metro Rail Limited, Chennai, for the year 2015-2016.

(ii) Annual Report of the Chennai Metro Rail Limited, Chennai, for the year 2015-2016, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5637/16/16]
(c) (i) Review by the Government of the working of the Bangalore Metro Rail Corporation Limited, Bengaluru, for the year 2015-2016.

(ii) Annual Report of the Bangalore Metro Rail Corporation Limited, Bengaluru, for the year 2015-2016, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5638/16/16]

(4) A copy each of the following Notifications (Hindi and English versions) under sub-section (1) of Section 86 of the Real Estate (Regulation and
Development) Act, 2016:-

(1) The National Capital Territory of Delhi Real Estate (Regulation and Development) (General) Rules, 2016 published in Notification No.
G.S.R.1085(E) in Gazette of India dated 24th November, 2016.

(2) The National Capital Territory of Delhi Real Estate (Regulation and Development) (Agreement for Sale) Rules, 2016 published in Notification No.
G.S.R.1086(E) in Gazette of India dated 24th November, 2016.

[Placed in Library, See No. LT 5639/16/16]

(5) A copy of the Notification No. 5.0.3494(E) (Hindi and English versions) published in Gazette of India dated 21st November, 2016, stipulating that
until the establishment of a Regulatory Authority, the appropriate Government shall designate any Regulatory Authority or any officer as the
Regulatory Authority for the purposes under the Road Estate (Regulation and Development) Act, 2016 issued under subsection (1) of Section 20 of
the said Act.

[Placed in Library, See No. LT 5640/16/16]

(6) (i) A copy of the Annual Report (Hindi and English versions) of the National Capital Region Planning Board, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Capital Region Planning Board, New Delhi,
for the year 2015-2016.

[Placed in Library, See No. LT 5641/16/16]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Lakshadweep Building Development Board, Kavaratti, for the year 2014-2015,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Lakshadweep Building Development Board, Kavaratti,
for the year 2014-2015.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 5642/16/16]

(9) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Labour Economics Research and Development, Delhi, for
the year 2015-2016, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of National Institute of Labour Economics Research and
Development, Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5643/16/16]



a€| (Interruptions)

ez gdl gie Resra dieqrert & 754 aief)l, gene #idl orica 3 wsa i), oifis, dio Rrorea i deer Fidqer 3 asa did), gz sel Rt 3 s i aen
siafyer Bsmet 3 s Al (31 Brieg Big) @ areiet widleen, 3 Brorferiiaa ug, 30 uee 02 3= &: -

(1) (13?5) fisfSrrer ot At d, sgaere & ad 2015-2016 & aftfo yfkiger O oas
gfy (Roch eren sib]alt sizasaun) cen Samudifdnn Ay

(@) Wb Berd dded), srswcae B ad 2015-2016 B wriwwr B WOR gRI
2l b ait 31 Razor (odt aen 3R 2tea2u)

[Placed in Library, See No. LT 5644/16/16]
orglolel Bediztbi¥as Bard cralsedl, sicdht @ ad 2015-2016 & aifties yfericar @bt
ven gfer (fBocht den aP)Eh aseon) den SEnadigeT A,
(2) (=)
(a) oigateT Bedizbias Bard cafredl, sigdht &5 add 2015-2016 @5 eorfasaur &5t
IROR GR1 wfen &t v gier (Bodt den RE)el Jvaa),

[Placed in Library, See No. LT 5645/16/16]
(3) (em) Iit-drsacs daledt, vae. I, oPR & af 2015-2016 ¥ afte gfkaer Bt
o yfer (Bodt aem 3Pl Fizasaun) den A a,
(an) Iwit-dsacs dakedl, e oPR T af 2015-2016 ¥ mrRia $ e
@t wflen B ves gfer (Rt aen aEiEh Jeasm),

[Placed in Library, See No. LT 5646/16/16]

(4) arf3eret smedier Jyar aiférforre, 1951 &1 anar 3 &1 Juemr (2) Wb sjek fowaifeiiiad aftrmonall & va-vw yfer (Bedh aen aiE)s! Avaaur)::-

(uwp) amctler aot Jar (3iaet cen @1 fordor) ol fiform, 2016, st 12
3, 2016 & srra & 2reue 3 siféreeen dwar .ol fer. 792(ar) #
gooIfarT gu &

(@) el gor Aar (Acrer) 2dolerer forrr, 2016, st 12 apre, 2016 &
el B Istae] 3 aifrperen ecen am.@r.fer. 793(ar) 3 yeorfdi gw &

(fter) st gomiferas dar (Jigel Jizcen o1 forrder) grRr Aeilersl faferm,
2016, st 1 Ruwaz, 2016 & omea & o i SifERwoN A
a1 for. 841(ar) 3 yaprfam g

(ar) st yonifors Jar (deer) grn Jolee form, 2016, it 1 Risas,
2016 o s o 2rowae 3 iffRaen e anor.fer. 842(ar) 3 yaifdrT
8o 4

(ufer) el yomafors Jar (Iast Jizen @1 Orrder) i oo faform,
2016, st 10 oz, 2016 & oMz & Aol A SRRTON A=
.. for. 1061(ar) 3 yaorfom gu &

(wg) smctter gomaforas Jar (dder) Johera forr, 2016, st 12 e, 2016
& 9 & Ao A AfiRyden AxRn an.or.for. 1062(ar) 3 ywmifdm gu
Ry

[Placed in Library, See No. LT 5647/16/16]
(5) efeaa wrdfeem feifdes aen siafar fumet B g ad 2016-17 ¥ o gu wisiar sider &t vas yfer (Bedt aen @)sh )
[Placed in Library, See No. LT 5648/16/16]

AR AGICRT B A |l oen Yo Fqrer 3 s st (off e Bwen) : arert o, & wuolt aféiferesr, 2013 &t arer 394 &t suena (1) B asicela BeoifeifEad ugf
&t wer-ve yfer (Bodt aen sSjph vaszor) Fem uee uz T §:-

(uw) F1EToPR G2aM foromn ferfdes, arf feoeht O ad 2015-16 & wriwewr & weowr grr wwefism). . (®mErTor)
() reoPR g2am e fifiRs, of ook @t af 2015-16 @1 @iftfes yfedger, At A= aen 301 w2 Brigw-aercxmuter 6t Rafir, .. (cxrmrmor)

[Placed in Library, See No. LT 5649/16/16]

a€| (Interruptions)



appiir e Jid), darrdl et Fidl aen Q= Jite Facoar dd) (off oivog Bie dwrz): wmorelte srwer #dicen, 3 off aferer amua g & e I Rrafe3aa urg, sen vea
Uz IHCI & -
sfduar sedlerye oifw wivee dasrie, surt & af 2014-2015 ¥ aftfr gRRgar

&t vas gy (Radh cren aidjsh siwasaon) eren Aznadider A,
(1) (ew)

(e sf¥wua sxdleye siiw wive daoEie, suer & ad 2014-2015 & orfoen &
sz grt seflen & was gft |

(2) 3wfep (1) 3 sfecfa uql @ 2 ucd W Xl 3 g Rica & 1T gafor arer fraur (Bodt aen sEfeh Jem2or))
[Placed in Library, See No. LT 5650/16/16]
(3) wertazur (3izgin) siftiforme, 1986 o6t amt 26 & sideia fowerfe¥aa sifiRdonsil & vas-uw yfer (Bedt den B[l 2zmun)
agzell aen e Uoe # efls & sy o Aoree;, Bra 2016 &t 2 se,

(@) 2016 ¥ smee A I 9 arfégeon 3. amakr. 1030(ar) 3 ywidnT gu &
LLLE )

(@) afemrRs iz o aufdne (ydernt 3its Jr-unsiacer) e Brer 2016 st 6
g, 2016 & s & e 7 AfRiEen A, Aanikn 670(ar) A ywifr gu
&
[Placed in Library, See No. LT 5651/16/16]
Slgmiel TEPR drsiiol ey, o Beel & ad 2015-2016 & aftfe yfikeer &t
v gfer (fgoch aen aE)eh sizaeon) en g dm,
(4) (wm)

(a) orewiar ewRER deidewr e, o Reelt 5 af 2015-2016 & wrlmeor &t
IR g@nt wnflen @ v g (fBadt dem aRE)s! i),

[Placed in Library, See No. LT 5652/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): I beg to lay on the Table a copy each of the following Statements (Hindi and English versions)
showing Action Taken by the Government on the assurances, promises and undertakings given by the Ministers during various sessions of Twelfth,
Thirteenth, Fourteenth, Fifteenth and Sixteenth Lok Sabhas:-

TWELFTH LOK SABHA

1. Statement No. 43 Fourth Session, 1999

[Placed in Library, See No. LT 5653/16/16]
THIRTEENTH LOK SABHA

2. Statement No. 56 Third Session, 2000

[Placed in Library, See No. LT 5654/16/16]
3. Statement No. 51 Seventh Session, 2001

[Placed in Library, See No. LT 5655/16/16]
4. Statement No. 35 Twelfth Session, 2002

[Placed in Library, See No. LT 5656/16/16]

FOURTEENTH LOK SABHA

5. Statement No. 33 Third Session, 2006

[Placed in Library, See No. LT 5657/16/16]

6. Statement No. 31 Fifth Session, 2005



7. Statement No. 34 Sixth Session, 2005

8. Statement No. 30 Ninth Session, 2006

9. Statement No. 27 Tenth Session, 2007

10. Statement No.

11. Statement No.

12. Statement No.

13. Statement No.

14. Statement No.

15. Statement No.

16. Statement No.

17. Statement No.

18. Statement No.

19, Statement No.

20. Statement No.

21. Statement No.

22. Statement No.

23. Statement No.

26 Twelfth Session 2007

30 Thirteenth Session 2008

28 Second Session, 2009

25 Third Session, 2009

25 Fourth Session, 2010

23 Fifth Session, 2010

22 Sixth Session, 2010

20 Seventh Session, 2011

20 Eighth Session, 2011

19 Ninth Session, 2011

18 Tenth Session, 2012

16 Eleventh Session, 2012

15 Twelfth Session, 2012

14 Thirteenth Session, 2013

FIFTEENTH LOK SABHA

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

LT 5658/16/16]

LT 5659/16/16]

LT 5660/16/16]

LT 5661/16/16]

LT 5662/16/16]

LT 5663/16/16]

LT 5664/16/16]

LT 5665/16/16)

LT 5666/16/16]

LT 5667/16/16]

LT 5668/16/16]

LT 5669/16/16]

LT 5670/16/16]

LT 5671/16/16]

LT 5672/16/16]

LT 5673/16/16]

LT 5674/16/16]



24. Statement No

25. Statement No

26. Statement No

27. Statement No

28. Statement No

29. Statement No

30. Statement No

31. Statement No

32. Statement No

33. Statement No

. 12 Fourteenth Session, 2013

. 10 Fifteenth Session, 2013-14

. 9 Second Session, 2014

. 8 Third Session, 2014

. 7 Fourth Session, 2015

. 5 Fifth Session, 2015

. 4 Sixth Session, 2015

. 2 Seventh Session, 2016

. 2 Eighth Session, 2016

. 1 Ninth Session, 2016

SIXTEENTH LOK SABHA

...(Interruptions)

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

[Placed in Library, See No.

LT 5675/16/16]

LT 5676/16/16]

LT 5677/16/16]

LT 5678/16/16]

LT 5679/16/16]

LT 5680/16/16]

LT 5681/16/16]

LT 5682/16/16]

LT 5683/16/16]

LT 5684/16/16]

LT 5685/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): I beg to lay on the Table a copy each of the following papers
(Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

(1) (i) Review by the Government of the working of the IRCON International Limited, New Delhi, for the year 2015-2016.

(ii) Annual Report of the IRCON International Limited, New Delhi, for the year 2015-2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5686/16/16]
(2) (i) Review by the Government of the working of the Bharat Wagon and Engineering Company Limited, Patna, for the year 2015-2016.

(ii) Annual Report of the Bharat Wagon and Engineering Company Limited, Patna, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5687/16/16]

(3) (i) Review by the Government of the working of the Railtel Corporation of India Limited, New Delhi, for the year 2015-2016.



(ii) Annual Report of the Railtel Corporation of India Limited, New Delhi, for the year 2015-2016, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5688/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): I beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions) under article 309 of the Constitution:-

(i) The Ministry of Home Affairs, Fire Adviser Recruitment Rules, 2016 published in Notification No. G.S.R.55 in Gazette of India dated 8th April,
2016.

(ii) The Ministry of Home Affairs, Deputy Fire Adviser Recruitment Rules, 2016 published in Notification No. G.S.R.56 in Gazette of India dated 8th
April, 2016.

(iii) G.S.R.96 published in Gazette of India dated 15th June, 2016 containing corrigendum to the Notification No. G.S.R.55 and G.S.R.56 dated 8th
April, 2016.

[Placed in Library, See No. LT 5696/16/16]

(2) A copy of the Border Security Force (Engineering Officers) Recruitment (Amendment) Rules, 2016 (Hindi and English versions) published in

Notification No. G.S.R.1040(E) in Gazette of India dated 3"d November, 2016 under sub-section (3) of Section 141 of the Border Security Force Act,
1968.

[Placed in Library, See No. LT 5697/16/16]

(3) A copy each of the following Notifications (Hindi and English versions) under Foreigners Order, 1948 and Rule 3 of the Passport (Entry into India)
Rule, 1950:-

(i) S.0.1488(E) published in Gazette of India dated 25t April, 2016, appointing Superintendent of Police (FRO), Tirupati as the "Civil Authority" for
the purpose of Foreigners Order, 1948 for the immigration Check Post located at Tirupati Airport in the jurisdiction of Andhra Pradesh State with
effect from 01.05.2016.

(ii) 5.0.1489(E) published in Gazette of India dated 25™ April, 2016, declaring Tirupati Airport in Andhra Pradesh as an authorized Immigration
Check Post for entry into/exit from India with valid travel documents for all classes of passengers.

(iii) S.0.2872(E) published in Gazette of India dated 6th September, 2016, appointing Chief Immigration Officer, Civil Air Terminal, Chandigarh
(Mohali side) as the "Civil Authority" for the purpose of Foreigners Order, 1948 for the jurisdiction of the Civil Air Terminal, Chandigarh (Mohali side)
in the State of Punjab with effect from 01.09.2016.

(iv) 5.0.2873(E) published in Gazette of India dated 6th September, 2016, designating Civil Air Terminal, Chandigarh (Mohali side) as an authorized
Immigration Check Post for entry into/exit from India with valid travel documents for all classes of passengers.

[Placed in Library, See No. LT 5698/16/16]

...(Interruptions)

ity 3z et asemvn igqern 3 Isw At e sk wrRl dqern 3 wsa A (off var.esswaaferN): wele, A off e Furen 1 oitz A Ppstferiaa ue
Ueel Uz €l & -
Slgmolel cla? @I-sifufea WSy sl $fEem, o fEoch B ad
2015-2016 & aiftfer yferiger 61 ves yfer (3ot aen sP)sh
JiFepun) aen craruSan )
(a1)  olewrer daz wI-siidfea WSyger sifw e, of eclt & ad
2015-2016 & wriwv & Ipwr grer wften & v g
(faadt crem 3@)GH Jizasaun)

1 (uw)

[Placed in Library, See No. LT 5689/16/16]



(2) (ep)  or9mre sf¥ecrre sl wifweare vaRiioel doswic, 3arars b
af 2015-2016 3 aififes yfericor &t v gier (fRoct crem sijelt
JiFmI0T)|
(@) o sRccge e wsfiweaia Rl Foric, daaig b
af 2015-2016 & arftios crall Bt vep gfer (ot cren spjeh
JIIHIVT) TRl Jof U2 cRATUSIE Yferdicel |
(for)  otgmret sRece siiw wffcara waRRonl Foloric, 3a20diG b
ari 2015-2016 & @ricwvr o ER grr wien o uw gfer
(f&odt men @R sz
[Placed in Library, See No. LT 5690/16/16]

(3) chleonsh aifirformr, 1968 @t 1 3 & 3ideid Sm3t arffRden 2i.w@r.31. 3385 (3r) Sit 4 srasaz, 2016 & 812 & Ielur] 3 3 Yepridnd &8 ot dem it
3b aiftiforra &t sroRelt 31 20 Hiconfdril @t onfirer Rpe st & @tz 3 3, &t v yfer (Bodt aer B[R wmaun) |

[Placed in Library, See No. LT 5691/16/16]

(4) Plesnoft arftrforrar, 1968 &1 emar 36 &t suemar (3) a5 sicwia Blesnolt (T Johersr) form, 2016 S 13 s@rd, 2016 & s B Isiue A
arféryaen 3. a@nen 794 (1) 3 yoriort gu &, &1 vw gfer (f&od aen sP)Eh 2izmaurn) |

[Placed in Library, See No. LT 5692/16/16]

(5) ()  orgielel Wsdglel aiiw arder wI-siiufea Jazt vws Bfde AARK ST
fafes, o e & af 2015-2016 & arfffes yferger 61 vb
yfer (f&adt aer sEEl sivassur))

(@)  olomIet Wavgmel 3iits arder wI-sifuea Ja=1 vvs Pfse MR
falres, ¢ feeel & ad 2015-2016 & arfffe Al B oo
yfer (f&adt aen aBsl JizasavD) aen Jar U2 Srarudlisn yferigar |

(dfier)  olomorel W9 3iiw 3rdol wl-sifudfea dar s Bfde MRS
fefies, o fGeell @ ad 2015-2016 & ®rRi@wvl Bl IRDGR
gt witen & v yfer (Boct aen aEjpl A

[Placed in Library, See No. LT 5693/16/16]
aifer sfEm WsSgmel aliv wl-difufea Rufsiar PBrear s, fad
& ad 2015-2016 & aiftfes yferdgor &t vas gfer (f&odt aen

(6) (e) 3EJol JiFarIon) den crRaradfarT o

()  aifer sfEen Wergme dliv ®1-sifufea Rufser firca fafies, Aad
& ad 2015-2016 & oRimw & WeEr gl Wwiist & v
gfer (fodt men sEjplt sizam2un))

[Placed in Library, See No. LT 5694/16/16]
dlolelel wafldseael @lamudea  AbideT bEkglel diie Sf¥en
fafdes, of Reclt & ad 2015-2016 & aiftios gferiger 6 oo

D) (™) oor (Roch vren aidiot sioaur) eren A A2

(@) oot wfiwcaza wlsmdMEa  abider Yo difw $fEen
ferifdres, orf foch b ad 2015-2016 & @riavr & IRoR
gt seften &t ves gfer (Bodt aen s@)sh sizasaun))

[Placed in Library, See No. LT 5695/16/16]

amfrs R i aftrofyar sidt (off emae dc aren) : oswusr @@, A off wwr wer & 32 A Agerar FSkDu et vs Jacmdic widleer den RiwersrsTor
JAorchiaseur fRemer, AEnf suwr AR aftrifyar siqerr & da af 2016-2017 & fw go Aesiar snuer & oo yfer (Rodt aem 3P sizasvn) Jem uea w2 2wn
&...(waumer)

[Placed in Library, See No. LT 5699/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table:-



(1)

(2)

(3

(4

(5

(6)

(7)

®

()

(i)

(1)

(ii)

()

(if)

(if)

()

(if)

()

(if)

()

(i)

(i

A copy of the Annual Report (Hindi and English versions)
of the Aryabhatta Research Institute for Observational
Sciences, Nainital, for the year 2015-2016, along with
Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Aryabhatta Research
Institute for Observational Sciences, Nainital, for the year
2015-2016.

[Placed in Library, See No. LT 5700/16/16]
A copy of the Annual Report (Hindi and English versions)
of the Centre for Nano and Soft Matter Science, Begaluru,
for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions)
by the Government of the working of the Centre for Nano
and Soft Matter Science, Begalury, for the year 2015-
2016.

[Placed in Library, See No. LT 5701/16/16]
A copy of the Annual Report (Hindi and English versions
of the Indian National Science Academy, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Science
Academy, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5702/16/16]
A copy of the Annual Report (Hindi and English versions)
o fthe International Advanced Research Centre for
Powder Metallurgy and New Materials, Hyderabad, for
the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the International Advanced
Research Centre for Powder Metallurgy and New
Materials, Hyderabad, for the year 2015-2016.

[Placed in Library, See No. LT 5703/16/16]
A copy of the Annual Report (Hindi and English versions)
of the Indian Association for the Cultivation of Science,
Kolkata, for the year 2015-2016, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Association for
the Cultivation of Science, Kolkata, for the year 2015-
2016.

[Placed in Library, See No. LT 5704/16/16]
A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Astrophysics, Bangalore, for the
year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Astrophysics, Bangalore, for the year 2015-2016.

[Placed in Library, See No. LT 5705/16/16]

A copy of the Annual Report (Hindi and English versions)
of the Indian Science Congress Association, Kolkata, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Science Congress
Association, Kolkata, for the year 2015-2016.

[Placed in Library, See No. LT 5706/16/16]
A copy of the Annual Report (Hindi and English versions)



&)

(10)

(11)

(12)

(13)

(14)

(15)

(ii)

()

(ii)

()

(if)

(if)

()

(ii)

()

(i)

(ii)

(M

of the Indian Academy of Sciences, Bangalore, for the year
2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Academy of
Sciences, Bangalore, for the year 2015-2016.

[Placed in Library, See No. LT 5707/16/16]
A copy of the Annual Report (Hindi and English versions)
o fthe Institute of Advanced Study in Science and
Technology, Guwahati, for the year 2015-2016, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Advanced
Study in Science and Technology, Guwahati, for the year
2015-2016.

[Placed in Library, See No. LT 5708/16/16]

A copy of the Annual Report (Hindi and English versions)
of the Jawaharlal Nehru Centre for Advanced Scientific
Research, Bangalore, for the year 2015-2016, alongwith
Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru
Centre for Advanced Scientific Research, Bangalore, for
the year 2015-2016.

[Placed in Library, See No. LT 5709/16/16]
A copy of the Annual Report (Hindi and English versions)
o fthe Maharashtra Association for the Cultivation of
Science, (Agharkar Research Institute), Pune, for the
year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Maharashtra
Association for the Cultivation of Science, (Agharkar
Research Institute), Pune, for the year 2015-2016.

[Placed in Library, See No. LT 5710/16/16]
A copy of the Annual Report (Hindi and English versions)
of the National Academy of Sciences, India, Allahabad,
for the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Academy of
Sciences, India, Allahabad, for the year 2015-2016.

[Placed in Library, See No. LT 5711/16/16]
A copy of the Annual Report (Hindi and English versions)
of the National Innovation Foundation-India, Ahmedabad,
for the year 2015-2016, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions)
by the Government of the working of the National
Innovation Foundation-India, Ahmedabad, for the year
2015-2016.

[Placed in Library, See No. LT 5712/16/16]

A copy of the Annual Report (Hindi and English versions)
o fthe Vigyan Prasar Noida, for the year 2015-2016,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Vigyan Prasar, Noida,
for the year 2015-2016.

[Placed in Library, See No. LT 5713/16/16]
A copy of the Annual Accounts (Hindi and English



versions) of the National Centre for Earth Science Studies,
Thiruvananthapuram, New Delhi, for the year 2015-2016,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the National
Centre for Earth Science Studies, Thiruvananthapuram,
New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5714/16/16]
A copy of the Annual Report (Hindi and English versions)
of the National Centre for Antarctic and Ocean Research,
Goa, for the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Centre for
Antarctic and Ocean Research, Goa, for the year 2015-
2016.

[Placed in Library, See No. LT 5715/16/16]
A copy of the Annual Report (Hindi and English versions)
ofthe Indian National Centre for Ocean Information
Services, Hyderabad, for the year 2015-2016, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Centre
for Ocean Information Services, Hyderabad, for the year
2015-2016.

[Placed in Library, See No. LT 5716/16/16]

A copy of the Annual Report (Hindi and English versions)
of the National Institute of Ocean Technology, Chennai,
for the year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Ocean Technology, Chennai, for the year 2015-2016.

[Placed in Library, See No. LT 5717/16/16]
A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Tropical Meteorology, Pune, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Tropical Meteorology, Pune, for the year 2015-2016.

[Placed in Library, See No. LT 5718/16/16]
A copy of the Annual Report (Hindi and English versions)
ofthe Science and Engineering Research Board, New
Delhi, for the year2014-2015, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Science and
Engineering Research Board, New Delhi, for the year
2014-2015.

Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (20) above.

(i)
(16) ()
(i)
17
(i)
(18) ()
(i)
(19) @)
(i)
(i
(20)
(i)
(21)

[Placed in Library, See No. LT 5719/16/16]

...(Interruptions)



THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, on behalf of Col. Rajyavardhan Singh Rathore, I beg to lay on the Table a copy each of
the following Notifications (Hindi and English versions) under Section 34 of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990:-

(1) The Prasar Bharati (Broadcasting Corporation of India) Doordarshan-Video Executive, Cameraman Grade-I and Cameraman Grade-III

(2)

Recruitment Regulations, 2016 published in Notification No. N-10/07/2013-PPC in Gazette of India dated 17th November, 2016.

The Prasar Bharati (Broadcasting Corporation of India) Recruitment of Officers and Employees of the Corporation Regulations, 2016

published in Notification No. F. No. N-10/178/2012-PPC in Gazette of India dated 15t November, 2015.

...(Interruptions)

[Placed in Library, See No. LT 5720/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI BABUL SUPRIYQ): Madam, I beg to lay on
the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the BHEL Electrical Machines Limited and the Bharat Heavy
Electricals Limited for the year 2016-2017.

(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 394 of the Companies Act, 2013:-

(@

(b)

(3

0)

(if)

()

(i)

()

(if)

Review by the Government of the working of the Engineering
Projects (India) Limited, New Delhi, for the year 2015-2016.
Annual Report of the Engineering Projects (India) Limited,
New Delhi, for the year 2015-2016, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 5722/16/16]
Statement regarding Review by the Government of the
working of the Andrew Yule and Company Limited, Kolkata,
for the year 2015-2016.
Annual Report of the Andrew Yule and Company Limited,
Kolkata, for the year 2015-2016, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 5723/16/16]
A copy of the Annual Report (Hindi and English versions) of
the Automotive Research Association of India, Pune, for the
year 2015-2016, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by
the Government of the working of the Automotive Research
Association of India, Pune, for the year 2015-2016.

[Placed in Library, See No. LT 5724/16/16]

...(Interruptions)

[Placed in Library, See No. LT 5721/16/16]

a1E ipert 3 wrow aicht (off St stemma 3idke): wAGen, & medt forser sefer Sft &t 3l A Rerarfer3a e T uce w2 T E -

(1) (vew) drererer afte vs Qe QAT ard, oré Rech b ad 2015-2016 ¥ arfifas gférger Bt vas gl (et den s 2izaeor) aer i A,

() areroret sfte B3 dicdt QAR d@iE, orf el B ad 2015-2016 & wrlao 6t wr grer weften & vas gfer (Fodt aen sBh dzasur),

[Placed in Library, See No. LT 5725/16/16]

(2) (o) sfemer sedieye sifw ajfu GRIRRT asitest, denge & ad 2015- 2016 3 wiftfas yferdcar &t vas yfer (fRodt aen apjsh 2eazun) aen drmuditfde oy



() éfEemr Sadfiere sifw wiu YART 2aaest, denge & ad 2015- 2016 & wriavr 6 Wwr gt Asflen 6l va yfer (odt aen 3Pl sivaur),
[Placed in Library, See No. LT 5726/16/16]

... Interruptions)

ARG oar 3R afreif¥an s} (off e g srecila) : #idtaan, a off foerr nven oft &t sy 3 RrFarferia U, 3 e W 3T g & -
(1) usft aftiforemt, 2013 6t ewer 394 i suemr (1) B sivol P udl 6t vw-vw yfr (Bod der 3P Awur) -
(o) dierere P¥rsges R wEda ts Sacuiic Gl Beclt & af 2015-2016 & wriweur &t FwmrR g wwften
() Stormrer BIsCs BRI WE6A Us Sacudic wiufre, Beeft & ad 2015 -2016 @ aftfe yferdicor, SRamdian St den 3o 12 friqom-aarczaulas 6 ferafirer;
[Placed in Library, See No. LT 5727/16/16]
(2) (vw) arg serflaer 201 agwier wi3deler, o Recht & af 2013-2014 siiz 2014-2015 ¥ arftfes yferdaolt Bt v gfer (fodt men sP)eft 2avn) wen dzaadifdne A,
() arg Sersftaer 91 Agrerer widderer, o Reeft b ad 2013-2014 sfiz 2014-2015 s wrelasvn 6t FewR grar aEften 6 v yfer (Rodl aen 3Pl sxaswn) |
(3) s (2) ¥ sfeaf¥i aq) @) e vea w2 3x@ i 5o R B wror gofdl @@ A Raor (Rodt aer sideht iz,
[Placed in Library, See No. LT 5728/16/16]

(4) arororer frsees e wisdda s Saciudie idlerer aen Jmanfdas e iz sfdiyar siqrerr B da ad 2015-2016 5 e gu sursian suder 6 v gy (Rodl aen
siplt 2z,
[Placed in Library, See No. LT 5729/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ARJUN
RAM MEGHWAL): Madam, I beg to lay on the Table:-

(1) A copy of the 27th Progress Report (Hindi and English versions) on the Action Taken pursuant to the Recommendations of the Joint
Parliamentary Committee on Stock Market Scam and matters relating thereto, December, 2016.

[Placed in Library, See No. LT 5730/16/16]

(2)A copy of the Report (Hindi and English versions) of the Comptroller and Auditor General of India-Union Government (No. 30 of
2016)(Performance Audit)-Restructured Accelerated Power Development and Reforms Programme, Ministry of Power under Article 151(1) of the
Constitution.

[Placed in Library, See No. LT 5731/16/16]
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): Madam, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Indian
Drugs and Pharmaceuticals Limited, Gurgaon, for the year
2013-2014.
(i) Annual Report of the Indian Drugs and Pharmaceuticals
Limited, Gurgaon, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.
Statement (Hindi and English versions) showing reasons for delay in
) laying the papers mentioned at item No. (1) above.

[Placed in Library, See No. LT 5732/16/16]



(3) (i) A copy of the Annual Report (Hindi and English versions) of
the Central Institute of Plastics Engineering and Technology,

Chennai, for the year 2015-2016, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Plastics

Engineering and Technology, Chennai, for the year 2015-2016.

[Placed in Library, See No. LT 5733/16/16]

(4) A copy each of the following papers (Hindi and English versions):-

(i) Memorandum of Understanding between the National Fertilizers Limited and the Department of Fertilizers, Ministry of Chemicals and
Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5734/16/16]

(ii) Memorandum of Understanding between the Madras Fertilizer Limited and the Department of Fertilizers, Ministry of Chemicals and
Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5735/16/16]

(iii) ~ Memorandum of Understanding between the FCI Aravali Gypsum and Minerals India Limited and the Department of Fertilizers, Ministry
of Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5736/16/16]

(iv)  Memorandum of Understanding between the Projects and Development India Limited and the Department of Fertilizers, Ministry of
Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5737/16/16]

(v) Memorandum of Understanding between the Brahmaputra Valley Fertilizer Corporation Limited and the Department of Fertilizers,
Ministry of Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5738/16/16]

(vi)  Memorandum of Understanding between the Rashtriya Chemicals Fertilizers Limited and the Department of Fertilizers, Ministry of
Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5739/16/16]

(vii)  Memorandum of Understanding between the Fertilizers and Chemicals Travancore Limited and the Department of Fertilizers, Ministry
of Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5740/16/16]

(viii) Memorandum of Understanding between the Karnataka Antibiotics and Pharmaceuticals Limited and the Department of
Pharmaceuticals, Ministry of Chemicals and Fertilizers, for the year 2016-2017.

[Placed in Library, See No. LT 5741/16/16]

(ix) Memorandum of Understanding between the Hindustan Organic Chemicals Limited and the Department of Chemicals and
Petrochemicals, Ministry of Chemicals and Fertilizers for the year 2016-2017.

[Placed in Library, See No. LT 5742/16/16]

(x) Memorandum of Understanding between the Hindustan Insecticides Limited and the Department of Chemicals and Petrochemicals,
Ministry of Chemicals and Fertilizers for the year 2016-2017.

[Placed in Library, See No. LT 5743/16/16]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P.P. CHAUDHARY): Madam, I beg to lay on the Table:-

(1) A copy of the 12" Annual Statement (Hindi and English versions) on Pending Law Commission Reports-(December, 2016).
[Placed in Library, See No. LT 5744/16/16]

(2) (@) A copy of the Annual Report (Hindi and English versions)



of the National Informatics Centre Services Incorporated,
New Delhi, for the year 2015-2016, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Informatics
Centre Services Incorporated, New Delhi, for the year
2015-2016.

[Placed in Library, See No. LT 5745/16/16]

(3) A copy of the Conduct of Elections (Amendment) Rules, 2016 (Hindi and English versions) published in Notification No. S.0.3263(E) in Gazette of
India dated 215t October, 2016 under sub-section (3) of Section 169 of the Representation of the People Act, 1951.

[Placed in Library, See No. LT 5746/16/16]

...(Interruptions)



